22 ‘ THE FREE PRESSJOURNAL | Mumbai, Thursday, February 26, 2026

Asset Recovery Branch :
2" Floor, Agarkar Highschool Building,
Somwar Peth, Pune - 11. Mob. 7030924078
E-mail : brmgr1453@mahabank.bank.in

POSSESSION NOTICE APPENDIX IV under the Act - rule - 8(1)

Whereas the under signed being the Authorized Officer of the Bank
of Maharashtra, under the Securitization and Reconstruction of Financial
Asset and Enforcement of Security Interest Act — 2002 (54 of 2002) and in
exercise of powers conferred under Sec. 13(12) read with rule 3 of Security
Interest (Enforcement) Rules, 2002 issued a Demand Notice dated
11/09/2018 calling upon the Borrower M/s. Cartel India Logistics Pvt.
Ltd. Through Directors — Mr. Nitin Shivaji Bhosale & Mrs. Karuna Nitin
Bhosale, Guarantor — Mr. Nitin Shivaji Bhosale, Mrs. Karuna Nitin
Bhosale & Smt. Subhadra Shivaji Bhosale to repay the amount
mentioned in the notice being Rs.2,20,48,857.87/- (Rupees Two Crore
Twenty Lakhs Forty Eight Thousand Eight Hundred Fifty Seven and
Eighty Seven Paise) plus interest at Contractual rate with monthly
rest w.e.f. 12/09/2018 apart from penal interest ,cost and expenses
minus recovery if any within 60 days from the date of the said Notice.
The Borrower M/s. Cartel India Logistics Pvt. Ltd. Through Directors —
Mr. Nitin Shivaji Bhosale & Mrs. Karuna Nitin Bhosale, Guarantor —
Mr. Nitin Shivaji Bhosale, Mrs. Karuna Nitin Bhosale & Smt.
Subhadra Shivaji Bhosale having failed to repay the amount, Notice is
hereby given to the borrower and the public in general that the
undersigned has taken Physical Possession of the property described
herein below, in the exercise of the powers conferred on him under
Section 13(4) of the said Act read with rule 8 of the said Rules on this 23"
February 2026.

The Borrower / Guarantor in particular and the Public in general is hereby
cautioned not to deal with the property and any dealings with the property
will be subject to the charge of the Bank of Maharashtra, Asset
Recovery Branch, foran amount of mentioned hereinabove.

The borrower's attention is invited to provisions of sub-section (8) of
section 13 of the Act, in respect of time available, to redeem the
secured assets.

The details of the Inmovable properties Mortgaged to the Bank and
taken possession by the Bank are as follows:

¥ 31T

Bank of Maharashtra
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All the Pieces & Parcel of Shop No. 35, Ground Floor, S No. 92/93,
Sector 15, “Maruti Paradise Co-operative Housing Society Ltd., Plot
nos. 92/93, CBD Belapur, Navi Mumbai admeasuring Carpet 397 Sq Ft
Owned by Mr Nitin Shivaji Bhosale

Date : 23/02/2026 Chief Manager & Authorized Officer,
Place: Belapur Bank of Maharashtra

This notice is also being published in vernacular. The English version shall be final if
any question of interpretation arises.

Tharkhand Ageney fo= Pramonm of Iaformston Tectmalany

(An Autonomous body under Department of Information

Technology, Govt. of Jharkhand)
Ground Floor, Engineer's Hostel — I, Near Golchakkar,
Dhurwa, Ranchi, Jharkhand
Phone. 0651-2401040, 2401067 Fax.- 0651-2401040

NOTICE INVITING TENDER (NIT)

On behalf of Government of Jharkhand, Jharkhand Agency for
Promotion of Information Technology (JAP-IT) invites online bid
through Jharkhand e-procurement portal (https:\}\
Jharkhandtenders.gov.in) for “Selection of Service Provider for
Comprehensive Annual Maintenance Contract of [P CCTV System
installed at various District Courts”.

www,freepressjournalin

SCFHEDULE 1

ORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
Voluntary Liquidation Process) Regulations, 2017
FOR THE ATTENTION OF THE STAKEHOLDERS OF
SWISS RE SERVICES INDIA PRIVATE LIMITED

Name of corporate person SWISS RE SERVICES INDIA

PRIVATE LIMITED
2. | Date of incorporation of Corporate Person | 27" February 2002
Authority under which corporate person | Roc-Mumbai

is incorporated / registered

4. | Corporate identity number/ limited liability| U67120MH2002PTC135029

identity number of corporate person

5. | Address of the registered office and
principal office (if any) of

7" Floor, Office 701, A Wing, Plot C 66 One
BKC, Bandra Kurla Complex, Opp Bank of

Place of Communication/

JAP-IT, Ground Floor, Engineers Hostel 1,
10.|  Bid Submission/ Bid

Near Golchakkar, Dhurwa, Ranchi-834004

Opening _ ]
C1v11.Cqurt, Chaibasa Civil Courts, Palamu at
City:- Chaibasa Daltongan;
Dist:- West Singhbhum Jharkhand Pg' .Jé22 0
State:- Jharkhand arkhand, Pin: 822101
- PIN Code:- 833201 Email: palamaujudgeship
Email :- (@gmail.com
civilcourt.chaibasa@gmail.com Phone2/2]~‘4a6(%%6562-
—  Contact for Site Visit FAX ;- 06582 256398

Civil Court Ranchi
Civil Court Main Building,
First Floor, Ranchi-834001

Jharkhand
Email :-
reg-ranchi@aij.gov.in
Contact: 0651-2212423
Fax : 0651-2202414
Tel: 0651-2401044
Email: ceo.japit@jharkhandmail.gov.in /
japit_doit@rediffmail.com
1. JAP-IT reserves the right to change the conditions or
cancel the tendering process at any stage without
assigning any reason thereof. Please visit the portal
regularly for the same.
2. The Bidders are advised to submit the Bids well in advance as
JAP-IT/GoJ will not be responsible for non-submission of the
bids because of any technical glitches Sd/-

Chief Executive Officer
PR 373610 (Information Technology)25-26*D  JAP-IT

Civil Court, Dhanbad
Email :
reg-dhanbad@aij.gov.in
TEL/FAX: 0326-2311689

12. Contact/ e-mail ID

Note:

Tender Reference corporate person Baroda, Bandra(E), Mumbai 400051,
L number JAP-IT/CCTV/AMC/04/2026 Maharashtra, India.
Selection of Service Provider for Comprehensive Annual | Liquidati t dat 25" F 202
2. Name of Work Maintenance Contract of [P CCTV System installed at 6 o:(qégraolrc;r:eco?rr:;ncemen ae 5" February 2026
various District Courts P P . .
3. | Earnest Money Deposit INR 20,00,000/- (Rupees Twenty Lakh Only) through 7. | Name, address, email address, Rakesh Maganlal Nathwani,
: ] Jharkhand e-Procurement portal telephone number and the G-504, Mystique Moods, Behind Symbiosis
4, | Startdate downloading 26.02.2026 registration number of the liquidator College, Vimannagar, PUNE 411014.
Jender document rakesh@carmn.n | 9503006408
5. Site Visit Schedule 26.02.2026 to 28.02.2026 (From 11.30 AM at 4.30 PM) .
6 Start date of bid 02.03.2026, 03:00 FM IBBI/IPA-001/IP-P02958/2020-2021/13190
. submission o e Correspondence email: asindia123@gmail.com
7. &rﬁ?;gﬁ%%ﬁib;‘gesi%fn 09.03.2026, 03:00 PM 8. | Last date for submission of claims Within 30 days from the Liquidation
o
8. | Technical Bid Opening 10.03.2026, 03:30 PM Commencement Date i.e. 26" March, 2026
9. | Commercial Bid Opening To be informed Iater. Notice is hereby given that the Swiss Re Services India Private Limited, Mumbai has

JANA SMALL FINANCE BANK

(A Scheduled Commercial Bank)

realization of Bank's dues.

BLON =

o

7. Sale shall be in accordance with the provisions of SARFAESI Act / Rules.

Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B, Off Domlur,
Koramangla Inner Ring Road, Next to EGL Business Park, Challaghatta, Bangalore-560071.

NOTICE OF SALE THROUGH PRIVATE TREATY

SALE OF IMMOVABLE ASSETS CHARGED TO THE BANK UNDER THE SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002. (SARFAESI ACT)
The undersigned as Authorized Officer of Jana Small Finance Bank Limited has taken over Physical Possession of the schedule property under the SARFAESI Act.
The Authorized Officer of Jana Small Finance Bank Limited, had already conducted multiple public auctions for selling the property, but they turned out to be
unsuccessful as no bids were received. Hence please be informed that if the total outstanding dues in the aforesaid loan account are not paid within Fifteen (15) Days from the
date of this publication of this notice, then the Authorized officer will proceed for sale via private treaty of the property as stated below.
Public at large is informed that the secured property as mentioned in the Schedule are available for sale through Private Treaty, as per the terms agreeable to the Bank for

Standard terms & conditions for sale of property through Private Treaty are as under:

. Sale through Private Treaty will be on "AS IS WHERE IS BASIS" and "AS IS WHAT IS BASIS".

. The purchaser will be required to deposit 100% of the sale consideration on the expiry of publication of this notice.

. In case of non-acceptance of offer of purchase by the Bank, the amount if any paid along with the application will be refunded without any interest with in the stipulated time.

. The purchaser should conduct due diligence on all aspects related to the property (under sale through private treaty) to his satisfaction. The purchaser shall not be entitled to
make any claim against the Authorized Officer / Secured Creditor in this regard at a later date.

. The Bank reserves the right to reject any offer of purchase without assigning any reason.

6. The purchaser has to bear all stamp duty, registration fee, and other expenses, taxes, duties, society dues in respect of purchase of the property.

b?g. Loa’?uﬁc:;unt Name of Borrower/ Co-Borrowers Amount as per 13(2) Demand Notice under SARFAESI Act. R?r?xfeﬂ:i::t;or
1 | 45609420000743 1) Manoj Pralhad Jadhav, Rs.11,34,310.58 (Rupees Eleven Lac Thirty Four Thousand Three Rs.6,00,000/-
45609430000479 2) Sapana Sajnayrao Dhurve Hundred and Ten and Fifty Eight Paisa Only) as of 14/05/2023 (Rupees Six Lakhs Only)

Details of Secured Assets: Al that piece and parcel of the Inmovable Property being Land Admeasuring 600 Sq.ft. being and situate at Flat No.B-3, Sanskruti Park,
2nd Floor, Shantinagar, Gut No.161, Plot No.66, at Satara Parisar, Tq. & Dist. Chhatrapati Sanbhajinagar-431001. On or towards: Towards East by: Flat No.B-1,
Towards West by: Flat No.B-2, Towards South by: Open to Sky, Towards North by: Passage and Staircase.

commenced voluntary liquidation on 25" February 2026.

The stakeholders of Swiss Re Services India Private Limited are hereby called upon to submit
a proof of their claims, on or before 26" March, 2026, to the liquidator at the address mentioned
againstitem 7. Forms for claims are available on the website of Insolvency & Bankruptcy Board of
India —www.ibbi.gov.in/home/downloads

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misfeafting proofs of claim shall attract penalties. Sd/-

Z5 BDH INDUSTRIES LIMITED

Regd. Off. : Regd. Off. : Nair Baug, Akurli Road, Kandivli - East, Mumbai - 400101
CIN : L24100MH1990PLC059299 Tel. No. - 022 - 6155 1234
E-mail : investors@bdhind.com; Website : www.bdhind.com

SPECIAL WINDOW FOR TRANSFER AND DEMATERIALISATIC
OF PHYSICAL

The Securities and Exchange Board of India (SEBI) vide its Circular No.
HO/38/13/11(2)2026-MIRSD-POD/I/3750/2026 dated 30th January, 2026,
pursuant to which a Special Window has been opened for a period of one year from
5th February, 2026 to 4th February, 2027 to facilitate transfer and dematerialisation
of physical securities which were sold/ purchased prior to 1st April, 2019.The said
Special Window shall be available for such transfer requests which were submitted
before April, 2019 and were rejected/ returned / not attended due to deficiency
in the documents /process /or otherwise. Further the securities so transferred
shall be mandatorily credited to the transferee only in demat mode and shall be
under lock-in for a period of one year from the date of registration of transfer. Such
securities shall not be transferred/lien-marked pledged during the said lock-in
period.

Investors of the Company are advised to take advantage of this opportunity
by furnishing the necessary documents to Company’s Registrar and Transfer
Agent (RTA) - MUFG Intime India Private Limited, at C-101, Embassy 247,
Lal Bahadur Shastri Marg, Vikhroli West, Mumbai 400083. The contact details
of RTA - Tel No.: +91-810 811 8484 Email : csg-unit@in.mpms.mufg.com /
investor.helpdesk@in.mpms.mufg.com  Website:  https://in.mpms.mufg.com

For BDH Industries Limited,
Sd/-

Nikita Phatak

Company Secretary

Place: Mumbai

Rameshwar Media

Rakesh M lal Nathwani,
Insolvency Professional
Liquidator for Swiss Re Services India Private Limited
Regn no.: IBBI/IPA-001/IP-P02058/2020 2021/13190

Date: 26" February, 2026
Place: Pune

Mﬂg @ Union B?fﬂ!,é

R WRBR BT 3YhH A Government of India Undertaking
Mumbai-Nariman Point (2212) Branch, Address: At 4C Ground Floor Mittal Court Nariman
Point, Mumbai, Maharashtra - 400021, Mail ID: UBIN0902217 @ unionbankofindia.bank

APPENDIX IV POSSESSION NOTICE [Rule - 8 (1)] (For Inmovable Property)

Whereas The undersigned being the authorised officer of Union Bank of India,
Mumbai Nariman Point (2212) under the Securitisation and Reconstruction
of Financial Assets and Enforcement Security Interest (Second) Act, 2002
(Act No. 54 of 2002) and in exercise of powers conferred under Section 13(12)
read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued
a demand notice dated 28.11.2025 calling upon the Borrower M/s. Sunlux
Energy Pvt. Ltd. EI-68, MIDC, TTC Industrial Area, Mahape Navi Mumbai
Thane Mah - 400710 In, Guarantor Shri Jhabar Mal Dassani, B/101 Cypress
Aqua Adhiraj Garden Plot No. 32 Sector 5 Kharghar Navi Mumbai Kharh
Mah - 410210 In, And Vishal Jhabarmal Dassani, Flat No. B 101 Aqua Adhiraj
Garden Plot No. 32 Sector 5 Kharghar Navi Mumbai Raig1 Mah - 410210
IN, to repay the amount mentioned in the notice being Rs. 2,05,08,794.42
(Rupees Two Crore Five Lakh Eight Thousand Seven Hundred Ninety Four
Rupees and Forty Two Paise Only) within 60 days from the date of receipt of
the said notice.
The borrower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on
him/her under Section 13(4) of the said Act read with rule 8 of the said rules
on this 24* February 2026.
The borrower in particular and the public in general is hereby cautioned not
to deal with the property and any dealings with the property will be subject
to the charge of the Union Bank Of India for an amount Rs. 2,11,48,023.17
(Rupees Two Crore Eleven Lakh Forty Eight Thousand Twenty Three Rupees
And Seventeen Paise Only) as on 31.01.2026 and interest thereon.
The borrower’s attention is invited to provisions of sub-section (8) of section
13 of the Act, in respect of time available to the borrower to redeem the
secured assets.

DESCRIPTION OF IMMOVABLE PROPERTY
All that part of the property consisting of Flat No. 101 on 1%t Floor in B Wing
of the building known as Cypress Aqua in Adhiraj Gardens Complex on Plot
No. 32, Sector 5, Kharghar, Navi Mumbai. within the registration Sub-District
Panvel and District Raigad.
Date: 24.02.2026
Place: Mumbai

Sd/-
Authorised Officer, Union Bank Of India

Pokhran Road, Thane West-400610.
Date: 26.02.2026, Place: Thane

The aforesaid Borrower/ Co-Borrower attention is invited to provisions of section 13(8) of SARFAESI Act for redemption of secured assets mentioned hereinabove by tendering
the aforementioned outstanding dues together with all costs, charges and expenses incurred by the bank before the sale of secured assets.

Correspondence Address: Mr. Ranjan Naik (Mob. No.6362951653), email: ranjan.naik@janabank.com. Jana Small Finance Bank Limited, (formerly known as
M/s. Janalakshmi Financial Services Pvt. Ltd.), having office at Shop No.4 & 5, Ground Floor, Indiabulls Mint Gladys Alvares Road, Hiranandani Meadows,

Sd/- Authorized Officer, Jana Small Finance Bank Limited

da 3iim aser
Bank of Baroda

BANK OF BARODA

Zonal Stressed Asset Recovery Branch
Dr. SunderlalBehl Marg, Ballard Estate, Mumbai - 400001 « Tel: 022-43683814,
43683808 E-Mail: armbom@bankofbaroda.co.in

Sale Notice For Sale Of Immovable Properties “APPENDIX- IV-A [See proviso to Rule 8 (6) and 9(1)]

E-Auction Sale Notice for Sale of Inmovable/Movable Assets under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) and 9(1) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower (s), Mortgagor (s) and Guarantor (s) that the below described immovable/movable
propertiesMortgaged/charged/Hypothecated to the Secured Creditor, the possession of which has been taken by the Authorised Officer of Bank of Baroda, Secured Creditor,
will be sold on “As is where is”, “As is what is”, and “Whatever there is” and “Without recourse basis” for recovery of dues of secured creditor’s below mentioned account/s. The
details of Borrower/s/Director/s/Mortgagor/s/Guarantor/s/Secured Asset/s/Dues/Reserve Price/e-Auction date & Time, EMD and Bid Increase Amount are mentioned below -

Meher Chamber, Ground floor,

Name & Address of Borrower/s L 3 1. Date of (1) Reserve Price & Status of

Sr/ | Director/s /Guarantor/s/ Description of the immovable e-Auction | (2) EMD Amount of the | Pos-session | Property
Lot Corporate Guarantor/s/ Mort- property with kn'own encum-brances,| Total Dues 2 Time of Property (Con-structive Inspectl'on
No. gagor/s if any E-auction | (3) Bid Increase Amount| /Physical) | 9ate & Time
1. |M/S Marianella Properties Pvt Ltd. |All the piece and parcel of land bearing| Total Dues-Rs. |1)23.03.2026| 1) Rs. 8,30,00,000/- Physical 13.03.2026

(Borrower) Parde No. 131, Hissa No1 corresponding | 40,91,84,397.05 |2) 1400 Hrs to 2) Rs. 83,00,000/- And 11.00

Office No. 51/54 Dattani Chambers, |CTS No. 269 & 276 admeasuring 60.20(as on 31.01.2026| 1800 Hrs 3) Rs. 1,00,000/- AM to 01.00

SV Road, Malad (West), sq. meter and 2921.41 sq meter Totally|  Plus Legal PM

Mumbai - 400064 admeasur-ing about 2981.61 sq.meter| Charges, Other

MR. Lancelot D'souza situate, lying and being at Village:| Charges Plus

118, Lyron Apartments Malonde, Taluka Vasai, District Thane| subsequent

Gamdevi Road, Poisar, Kandivali  |along with the building constructed| in-terest/cost

(West), Mumbai - 400067 thereon under Commercial Complex thereon

MRS. Laurdes D'souza Project Known as “VASAI CENTRAL"

118, Lyron Apartments bearing Vasai Municipal House bearing

Gamdevi Road, Poisar, Kandivali  |No. 368, 368B, 368C, 368D and 368E

(West), Mumbai - 400067 within the territory of Thane District

M/S Rose Builder and also within the jurisdiction of Sub-

Office No. 51/54 Dattani Chamber, |Registrar of As-surance Vasai at Village

S.V. Road, malad (West), Malonde, Taluka Vasai, District Thane

Mumbai - 400064 Encumbrance known to bank: Nil

Date: 25.02.2026
Place: Mumbai

For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.in/e-auction.htm and online auction portal https:/baanknet.com Also,
prospective bidders may contact the Authorised officer on Tel No.022-43683803-13 Mobile No. 9869375872 / 9920204429

Sd/-
Authorized Officer,
BANK OF BARODA

Maharashtra Housing & Area Development

Authority

E-Tender Notice
Office of The Executive Engineer / Electrical / Authority / MHADA, Room No. 212, Grihnirman Bhavan,
Kalanagar, Bandra (E), Mumbai under the M.B.R. & R. Board isinviting through E-Tender [Website-
www.mahatender.com.] unconditional Tender in B-1 form (Percentage Rate) from the licensed Electrical
Contractor having Lift Manufacture registered under PWD and prequalified Lift agency with MHADA with
appropriatecategories having the 30% of quantity put to tender at one time of execution experience.
For E-Tender : Tender Issued & Submission From -27/02/2026 to 13/03/2026 up to 5 PM
Tender Opening On Date :- 16/03/2026; 11 AM Onward.
SN Name of Work Class EMD (1%)

1 |S.R. to Eros make 03 numbers of Passenger Lifts for replacement of BST| As Per Rs.

CONCEALED COP-BCK-481, SPEED GOVERNOR ROPE 8MM SGR-8, Tender 32,693.00/-
MCTC-HCB-V1-EROS LCD DISPLAY BOARD, BST LOP-BXG261-UP| condition
ARROW SINGLE BRAILLE BUTTON, LOP DISPLAY CARD MCTC-HCB-R2-
EROS, BST LOP-BXG261-UP & DOWN ARROW DOUBLE BRAILLE BUT-
TON, etc. of Lift No.- 1, 2 & 3 installed at Bldg. No. 1A, Morarji Mill, Pahadi
Goregaon, Mumbai under Dy. CE/Zone- 1I/ M.B. R. & R. Board. (G-South
Ward).

2 |S.R. to Eros make 02 numbers of Passenger Lifts for replacement of BST| As Per Rs. 21,795/-
CONCEALED COP-BCK481, SPEED GOVERNOR ROPE 8MM SGR-8, Tender
MCTC-HCB-V1-EROS LCD DISPLAY BOARD, BST LOP-BXG261-UP| condition
ARROW SINGLE BRAILLE BUTTON, LOP DISPLAY CARD MCTC-HCB-R2-

EROS, BST LOP-BXG261-UP & DOWN ARROW DOUBLE BRAILLE BUT-

TON, etc. of Lift No.- 1, installed at Bldg. No-2, Morarji Mill, Kandivali Mumbai

under Dy. CE/Zone- II/ M.B. R. & R. Board. (D-1 Ward).
MHADA-Leading Housing Authority in the Nation roiowus@mhadaofficial Sd/-
CPRO/A/141 OOQIDO®QO Executive Engineer Elect./MHADA

Date: 25th February 2026
SHREE WARANA SAHAKARI BANK LTD.
(A State cooperative Bank)
Head Office: At Warananagar, Tal Panhala,
Dist. Kolhapur 416113 Tel (02328) 244286/87
Branch Office : Sr No.78, Plot No. 156, Dattai Gala No.1, 2&3,
Left Bhusari Colony, Kothrud, Pune Tel: (020) 25283152/53

" N Stressed Asset Management Branch : Indian Bank, 73,
Mittal Chember, 7th Floor, Nariman Point, Mumbai 400 021
P e Mail Id: S816@indianbank.co.in, A112@indianbank.co.in

APPENDIX- IV-A" [SEE PROVISO TO RULE 8 (6) READ WITH 9(1)] - SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and

R truction of Fi ial Assets and Enforcement of Security Interest Act, 2002

read with proviso to Rule 8 (6) read with 9(1)] of the Security Interest (Enforcement)

Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and

Guarantor (s) that the below described immovable property mortgaged to the Secured Creditor,

the Physical possession of which has been taken by the Authorised Officer of Indian Bank,

SAM Large Mumbai branch, Secured Creditor, will be sold on “As is where is”, “As is what

is”, and “Whatever there is” basis on 18/03/2026 for recovery of Rs. 45,52,57,853.46/-

(Rupees Forty Five Crore Fifty Two Lakh Fifty Seven Thousand Eight Hundred Fifty Three

and Forty Six Paisa Only) as per demand notice dated 02/06/2018 and Rs. 2,30,48,085/-

(Rupees Two Crore Thirty Lakh Forty Eight Thousand Eighty Five Only) as per demand

notice dated 12/07/2018 with total amount of Rs. 47,83,05,938.46 (Rupees Forty Seven

Crore Eighty Three Lakh Five Thousand Nine Hundred Thirty Eight and Forty Six Paisa

Only) due to the Indian Bank, SAM Large Mumbai branch, Secured Creditor, from

1. Mi/s Signet Products Pvt Ltd (Borrower)

) Registered Office: Plot No. 16/16A, N5, South Sector, CIDCO, Aurangabad — 431003.

(b) Head Office: Office No. 301, 3rd Floor, P T Gera Centre, Dhole Patil Road, Bund Garden,

Pune —411001.

2. Mr. Narendra Achyutrao Korde (Mortgagor & Guarantor)

(a) Address 1: Flat No. 102, 1st Floor, Neetu Maya Cooperative Housing Society, Plot No. 292,
Down German Bakery Lane, Koregaon Park, Pune — 411001.

(b) Address 2: Flat No. 1001, 10th Floor, Wing No E-1, Landmark Garden, Phase - II, S No.
207, Hissa No. 1A, 1B, 1C & 1D, CTS No. 2139, Final Plot No. 78, Kalyani Nagar, Yerwada,
Pune —411006.

3. Mrs. Vaidehi Narendra Korde (Mortgagor & Guarantor)

(a) Address 1: Flat No. 102, 1st Floor, Neetu Maya Cooperative Housing Society, Plot No. 292,
Down German Bakery Lane, Koregaon Park, Pune — 411001.

(b) Address 2: Flat No. 1001, 10th Floor, Wing No E-1, Landmark Garden, Phase - II, S No.
207, Hissa No. 1A, 1B, 1C & 1D, CTS No. 2139, Final Plot No. 78, Kalyani Nagar, Yerwada,
Pune —411006.

4. Mr. Achyut Nagorao Korde (Mortgagor & Guarantor)

(a) Address 1: New Chetak Ghote, Plot No. 3, Shriram Nagar, Jawahar Colony, Garkhera,
Aurangabad — 431005.

(b) Address 2: Flat No. 1001, 10th Floor, Wing No E-1, Landmark Garden, Phase - II, S No.
207, Hissa No. 1A, 1B, 1C & 1D, CTS No. 2139, Final Plot No. 78, Kalyani Nagar, Yerwada,
Pune —411006.

5. Mrs. Anjali Yeshwantrao Thombare (Mortgagor & Guarantor)

(a) Address 1: Bungalow No. 20, Valentian Co — Op Housing Society, FP No. 322, S No. 31/1A
+31/1B/1, North Main Road, Koregaon Park, Pune — 411001.

(b) Address 2: Flat No. B-17/7, Guru Ganesh Nagar — 2, Near Kothrud Depot, Kothrud, Pune
—-411038.

6. Mr. Rahul Ashok Rajurkar (Mortgagor & Guarantor)

(a) Address 1: Flat No. B-17/7, Guru Ganesh Nagar - 2, Near Kothrud Depot, Kothrud, Pune
—-411038.

(b) Address 2: Bungalow No. 20, Valentian Co — Op Housing Society, FP No. 322, S No. 31/1A
+31/1B/1, North Main Road, Koregaon Park, Pune — 411001.

7. MIs NIPKO Trade Links Pvt Ltd (Formerly M/s NIPKO Engineering Services Pvt Ltd)
(Mortgagor & Guarantor)

(a) Address 1: Matruchaya, S N 70, Hissa No3/2B/2, Wadgaon, Budruk, Pune — 411041.

(b) Address 2: Flat No. 202, 2nd Floor, Neetu Maya Cooperative Housing Society, Plot No.
292, Down German Bakery Lane, Koregaon Park, Pune — 411001.

The specific details of the property intended to be brought to sale through e-auction

mode are enumerated below:

S.N.

Detailed description of

the Property

Property 3
Commercial Unit no. 301, 3rd floor, P T Gera Center, CTS No. 46
(Part), Final Plot No. 168 (part), Boat Club Road, Pune — 411001
in the name of M/s Signet Products Pvt. Ltd (Built up area —
252.32 Sq. Mt. or 2715.94 Sq. ft & Carpet Area - 189.17 Sq.
Mt. or 2036.25 Sq. ft.) Boundaries as per document: East:
Unit No 302 West: Open Space North: Terrace South: Lobby

& Staircase

Pc ion status of the Property : Physical
Encumbrances on Dues of Pune Municipal Corporation®
property, if any Rs. 14,88,396/- as on 15/12/2025 with further interest, thereon
from 15/12/2025. Unknown amount of dues towards Society and
Electricity Department, etc. SA 29/2021 has been filed by the
borrower before DRT Pune.
Rs. 2,78,12,000/- (Rupees Two Crore Seventy Eight Lakh
Twelve Thousand Only)
Rs. 27,81,200/- (Rupees Twenty Seven Lakh Eighty One
Thousand Two Hundred Only)
Bid incremental amount | Rs. 1,00,000/- (Rupees One Lakh Only)
Date and time of e-auction : Date: 18/03/2026 Time: 11:00 A.M. to 04:00 P.M.
Property ID No. [IDIB323976381203

*Note: Successful bidder has to clear the dues of Pune Municipal Corporation and
obtain No Objection Certificate. The property shall be transferred to successful bidder
only after the NOC has been obtained from Pune Municipal Corporation. The cost of
the same has to be borne by the bidder.

Bidders are advised to visit the website (https://baanknet.com) of our e auction service
provider PSB Alliance Pvt. Ltd. to participate in online bid. For Technical Assistance,
please call 8291220220. For Registration status and EMD status, please email to support.
baanknet@psballiance.com.

For property details and photograph of the property and auction terms and conditions, please
visit: https://baanknet.com and for clarifications related to this portal, please contact PSB
Alliance Pvt. Ltd, Contact No. 8291220220.

Bidders are advised to use Property ID Number mentioned above while searching for the
property in the website with https://baanknet.com.

Reserve Price

EMD Amount

Place : Mumbai AUTHORISED OFFICER
Date :23/02/2026
R Propert
Bank Website E-auction Document Property Video of Photos of
www.indianbank.in  website (Sale Notice Location Property Property
Image)

- E ) " -:

Contact Person: 1. Ms. Manisha - 9899600207

The property is under the physical possession of the bank. Interested parties
may contact the bank for inspection of the property.

POSSESSION NOTICE

Whereas, the undersigned being the Authorized Officer of Shree
Warana Sahakari bank Ltd under the Securitization and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 and
in exercise of powers conferred under section 13(12) read with Rule
9 of the Security Interest (Enforcement) Rules, 2002 issued demand
notice dated 02/12/2025 calling upon 1) M/S. Nipun Greengrocers
Private Limited (Borrower), R/o. Gat No.779/A, 779/B, Khed Shivapur,
Flat No. B, Wing4, Haveli, City Light, Pune, 2) Mr.Vitthal Govind
Kulkarni, (Director/Guarantor), R/o. Gajanan Geet Appt., Flat No.102,
Near Bagul Garden, Shivdarshan, Parvati, Pune, 3) Mr. Kashinath
Ramchandra Kulkarni (Director/Guarantor), R/o. A-3, Flat no.04,
Solase Park, B.T.Kavade Road, Ghorpadi, Mundhawa, Pune, 4) Mr.
Dinesh Bhanudas Lavale (Director/Guarantor), R/o. Wangi No.03, Tal-
Karmala, Dist- Solapur, 5) Mrs.Rahi Vitthal Kulkarni (Guarantor), R/o.
Gajanan Geet Appt., Flat No.102, Near Bagul Garden, Shivdarshan,
Parvati, Pune, 6) Mr. Shardul Suresh Charegaonkar (Guarantor), R/o.
Plot No.13, Parshwanath Nagar, Karad, Dist- Satara, 7) Mr.Shekhar
Suresh Charegaonkar (Guarantor), R/o. Plot No.13, Parshwanath
Nagar, Karad, Dist- Satara), 8) Mrs. Ratnamala Laxman Godase
(Guarantor), R/o. Gat No.166, Takali, Tal Karmala, Dist — Solapur),
9) M/S. Swamitirth Promotors & Developers Pvt. Ltd. (C/O Vaibhav
Vilas Kulkarni (Guarantor), R/o. Flat No.101, Swamikrupa, Sr. No.1,
Hissa No.7 B, Pune) to repay the amount mentioned in the said
demand notice dated 02/12/2025 being Rs.31252634.02 (Rs. Three
Crore Twelve Lakh Fifty Two Thousand Six Hundred Thirty Four
& Paise Two Only) due as on 29/11/2025 with further interest at the
contractual rate of interest, cost, expenses etc; thereon within 60 days
from the date of the said demand notice.

The borrower and others having failed to repay the amount .Notice is
hereby given to the borrower and others in particular and to the public
in general that the undersigned has taken Physical possession of the
property mentioned herein below in exercise of powers conferred on
him under section 13(4) of the said act read with Rule 9 of the said
Rules on 25/02/2026 .

The borrower and others in particular and the public in general are
hereby cautioned not to deal with the property and any dealings with
the property will be subject to the charge of Shree Warana Sahakari
bank Ltd for an amount of being Rs. 31252634.02 (Rs. Three Crore
Twelve Lakh Fifty Two Thousand Six Hundred Thirty Four & Paise
Two Only) due as on 29/11/2025 and further interest at the contractual
rate, cost and expenses etc thereon.

Description of Property

All that piece & parcel of plot no.24 adm.666 sqg.mtrs, plot no.30
adm.450 sg.mtrs, plot no.32 adm. 450 sq.mtrs & plot n0.33 adm.574
sg.mtrs bearing Gat No..853/1+854+855+857/1 situated in Mouje
Wing District & Division Satara(Property is also mortgaged for loan
limit for Rs 150.00 lacs sanctioned to Univision Ispat Pvt.Ltd.& loan
limit for Rs 150.00 lacs sanctioned to Univision Metals And Alloys Pvt.
Ltd. Karad Branch)

Date : 25/02/2026
Place : Karad

Authorised Officer
Shree Warana Sahakari bank Ltd

D.M.K. Jaoli Sahakari Bank Ltd.
(Reg. No. BOM/BNK/127 of 1973)
Regd Office A-418/20, Maulana Azad Road, Mumbai-400 004
Recovery Department A-418/20, Maulana Azad Road , Mumbai-400 004
CellNo- 8691096107 /9763425738
RE-AUCTION NOTICE
Recovery certificate bearing Nos- 101/1077/2024 issued by
Deputy Registrar co-op societies, Maharashtra state
(on Deputation) Mumbai Dated: 19.07.2024
Sealed tenders are invited from General public for sale of the attached
Premises in the name Mr. Akshay Dinesh Surarvkar which is given as
Security by registered Mortgage for the loan of Mr. Akshay Dinesh
Surarvkar on "as is where" basis which is taken in physical Possession
by Recovery officer, Under Maharashtra co-op societies Act 1960 and
Rules 1961 for the Recovery of Housing Loan Facilities Rs 34,32,873,plus
further interest at @ 10.5% p.a. as on 01.01.2024 with further interest
till the date of repayment from the above Borrower. The details of the
Residential premises are given below.

Description of the Reserve EMD Date, Place and time
Mortgage Property Price of Auction

Mr. Akshay Dinesh Rs Rs Date 18.03.2026
Suravkar Place:- Registered
1) Flat No- 301, & 303 Office of

Add- Savitri Niwas, Polt D.M.K. Jaoli

No 148, Sector No, R - Sahakari Bank Ltd,
1, Pushpak Node, 418/20/22, Maulana
Vadghar , Karanjade, Azad Road, Mumbai-
Tal - Panvel , Dist- 400004
Rigad, Time: - 2.00 P.M.
1) Flat No 301, ]20,14,400.00(2,01,440.00

admeasuring 224.83

built up area

2) Flat No 303, |20,14,400.00|2,01,440.00

admeasuring 224.83

built up area

Date & Time of inspection: 27.03.2026 (Between 11.00 am to 1.00 pm)

Terms & conditions:

1. The bid forms containing terms and conditions of, Auction or other
information if any can be Obtained from the office of the Authorized
Officer on any working day during office hours after Inspection
date of the property on payment of Rs of 500/-

2. The intending bidder should send their bids in closed envelopes
along with interest every Free Earnest Money Deposit Of Rs
2,01,440/ by way of PO/DD favoring DMK Jaoli Sahakari Bank
Ltd, payable at Mumbai. The bids must be received by the
Recovery Officer on or before 27.03.2026 upto 2 p.m. The bids
received after the prescribed date and time will not be accepted.
The tender will be opened on 27.03.2026 at 2.00 p.m. at the above
Mentioned address. The Bidders present will be given an opportunity
to improve upon their bids.

3. The Successful bidder shall be required to pay 25% of the finalized
bid amount including earnest Money immediately on 27.03.2026
and balance 75% within 30 days i.e on or before 27.04.2026 till
4.00 p.m.in case the successful bidder fails to pay 25% of the bid
amount as mentioned in clause 3 above the Earnest Money
Deposited will stand forfeited similarly, if the successful bidder
fails to pay the balance amount on or before 27.04.2026 the
amount paid till date will stand forfeited, and property shall be put
up again for sale and re sold later through fresh Auction.

4. All charges levies, taxes, society dues, Government dues and or
any other liability /outgoing Accrued against the Property shall be
borne by the successful bidder.

5. The Recovery Officer reserves his right to accept or reject any or
all offers, and Postponed /cancel the auction without assigning
any reason and to modify the terms and conditions of the Auction
Sale without prior notice.

6. The publication is also statutory Notice of 30 days to the borrower/
owner of the above Property.

7. Tendered should submit copy of Pan Card and any documents of
Residence or Business Proof along with the tender form.

Dated : 25.02.2026 Sd/-

Place : Mumbai (Mr. Vijaykumar Sahabrao Lakade)

Recovery Officer
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SIR J. J. GROUP OF HOSPITAL,'BYCULLA, MUMBAI-400 008
Government of Maharashtra

Notice for Tender
JJH/EQU/PURCH/E-TENDERNO-02/2025-26,
TENDER ID 2026_MERDM_1277177_1

Sir J. J. Group Hospital, Byculla, Mumbai-400 008. Government
of Maharashtra invites proposals from reputed and experienced
companies to participate in the competitive bidding process to procure
equipments.

For the Detailed Tender document, interested bidders should fea
: Judren fafer=ht wyut wnfeedt wewry wemTean Hitps://www.mahatenders.gov.in
AT HhATCABTER A 3T

Sd/-

Dr. Ajay Bhandarwar

Dean,

Sir J.J. Group of Hospital, Byculla, Mumbai-8

DGIPR 2025-26/6142 Government of Maharashtra
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